IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 29.08.2024

Court Fee
Specificatio
n

Case No. RECCEE

t

INOT READY CASES

1 é18416/201 23.12.2019 |CRLA/95/2011 M.K.RANA |10.00,3*10 ggfgg
2024-

2 |57012/2024 |05.07.2024 |FA/199/1985 S BEHERA |58.00,3*58 08259
2024-

3 |62077/2024 [25.07.2024 |RSA/64/2003 P K LENKA |28.00,3*28 08259
S.R. . 2024-

4 |63860/2024 [30.07.2024 |RSA/107/2018 RoUTRAy | |14-00,3*14 0829
2024-

5 |68142/2024 [12.08.2024 |WP(C)/15319/2024 |S MITRA  |5.00,3*5 0829
2024-

6 |68447/2024 |13.08.2024 WP (C)/24661/2023 M BEHERA |3.00,3*3 08-29
2024-

7 |68953/2024 [14.08.2024 WP (C)/24056/2022 |R K NAYAK |6.00,3*6 0829
2024-

8 |69670/2024 |17.08.2024 |RSA/485/2015 Y DAS 23.00,3*%23 0829
2024-

9 169684/2024 |17.08.2024 |CMAPL/135/2024 |P K PAL  |3.00,3*3 0829

103.00,3*103 2024-

10 |69925/2024 [20.08.2024 |SA/318/1997 ROSWAIN | o0 vrrox 08229
11 69926/2024 [20.08.2024 |[WP(C)/1016/2020 |S C GUPTA |107.00,3*107 ng;;
2024-

12 |70230/2024 |21.08.2024 |WP(C)/3743/2014 |S SWAIN 14.00,3%14 0820
S K N 2024-

13 |70264/2024 |21.08.2024 |CMAPL/181/2023 craphay |2 00/3*5 0820
2024-

14 |70618/2024 [22.08.2024 |SA/174/1999 M BARAL 11.00,3*11 0820
K.K. 3.00,3*3 sent |2024-

15 [71154/2024 [23.08.2024 |WP(C)/8863/2022 | ‘oo L7 17~ 08-29
B.K. 2024-

*
16 |71174/2024 [23.08.2024 |WP(C)/38593/2023 | 0. 4.00,3%4 08-29

117 |71192/2024 [23.08.2024 |[MATA/97/2021 L. SAHOO [236..00,3*236 [2024-




| | | SENT TO XEROX |08-29

18 [71195/2024 |23.08.2024 FAO/340/2024 G.R. DAS 4.00,3*4 ngg;
BAPAN 2024-
*

19 |71200/2024 |23.08.2024 BLAPL/13659/2023 SARKAR 5.00,3*5 08-29

2024-

20 |71556/2024 (27.08.2024 CMP/496/2024 A SAHOO 5.00,3*5 08-29

2024-

21 |71557/2024 |27.08.2024 BLAPL/8549/2023 B S SWAIN (36.00,3*36 08-29

2024-

22 |71938/2024 (27.08.2024 WP (C)/14832/2024 |S R PANI 5.00,3*5 08-29

2024-

23 |72047/2024 |27.08.2024 FA/170/1980 A SAHOO 14.00,3*14 08-29

2024-

24 |72444/2024 128.08.2024 WP (C)/184/2005 A K DEI 22.00,3*22 08-29

2024-

25 |72461/2024 |28.08.2024 FAO/639/2016 AK NAYAK 6.00,3*6 08-29

2024-

26 |72646/2024 (29.08.2024 SA/119/1998 B R BASIK |3.00,3*3 08-29

2024-

27 |72941/2024 (29.08.2024 RSA/184/2024 S NAYAK 5.00,3*5 08-29

READY CASES

27.00,3*27 2024-

28 |64787/2024 (01.08.2024 0JC/8150/1998 J C BARAL |DOCUMENT IN 08-29
DMS

6.00,3*6 2024

29 169133/2024 |16.08.2024 LAA/91/2007 H K BHOL document in 08-29
dms

9.00,3*9 2024

30 [69135/2024 |16.08.2024 0JC/5934/1999 A MISHRA document in 08-29
dms

P K 12.003*%12 sent |2024-

31 |70634/2024 |22.08.2024 CRLMC/1776/2021 ROUTRAY to xerox 08-29

G.K 38.00,3*38 2024-

32 |71214/2024 |23.08.2024 WP (C)/12107/2013 SUNDARAY DOCUMENT IN 08-29
DMS

a 48.00,3*48 2024

33 |71219/2024 |23.08.2024 WP (C)/9407/2008 SUNDARAY document in 08-29
dms

4.00,3*4 2024-

34 |71934/2024 |27.08.2024 WP (C) /23080/2015 |D NAYAK document in 08-29
dms

4.00,3*4 2024

35 |71936/2024 |27.08.2024 WP (C) /23247/2015 |D NAYAK document in 08-29
dms

2024-

36 |72184/2024 |28.08.2024 SA/189/1953 M.R.SAHOO |6.00,3*6 08-29

137 |72202/2024 [28.08.2024 |BLAPL/6432/2015 |H K 2.00,3%2 2024-




MOHANTA document in 08-29
dms
N 2.00,3%2 2024-
38 |72231/2024 |28.08.2024  WPCRL/1048/2013 | 0 pny |DOCUMENT IN 08-29
DMS
ABLAPL/15503/202 |JADUNATH |3.00,3*3 sent |2024-
39 |72595/2024 |29.08.2024 3 PRADHAN to xerox 08-29
4.00,4*4 2024-
40 |72706/2024 |29.08.2024 BLAPL/7632/2024 MR SAHOO DOWNLOAD COPY |08-29
SAPAN 4.00,3*4 sent |2024-
41 |72875/2024 129.08.2024 WP (C)/13293/2024 KUMAR PAL |to xerox 08-29

NIC




